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LOK SABHA SEC�ETARIAT 

RESUME 01· IOFiK DO"IE BY LO:( "'8flA rumr-c THE

FOURTEENTII SESSION OF SECONI' LOK SABHA 

Period of Se.eiOJ1: August 7 to September 8, 19'\l, 

N•mber of alUIDga: 25 

N11mber of altUllg hours 174 hours 38 minutai, 

2, Adjournment t.\otlone: 

Notice. ffeceived: 82 

Brought before the Houae: 22 

Conaent withheld: 82 

Admitted: Nil 

3. Billa:

A COVEr.NC¥iENT BILLS 

(i) llltroduced:

0) 

(2) 

(3) 

(5) 

(Ii) 

m 

(fl) 

The Extradition Pill, 19<;1, 

The Indian Pen"! Corle J._AIT'enrlment) Pill, l9flil. 

'111e Repreaentation of the Pl'IOple (.Aa,endment) f;lll, l�l. 

The Conatltutlon (Tenth Amendment) Rlll, 19<;1, 

The Dadra and 1'1
agar Havell Blll, 19llil,

'lbe Auam Munidpal (Ymlpur Ammdmait) Rill, 19flil, 

The Voluntary �rrender of �alariN (Exemption from T axatlon) 
Fllll, 19flil. 

The ApprentlceP Pill, 19flil, 



(10)  The Newspaper (Price and Pâ e) Continuance Bill, 1961.

(11)  The Industries (Development and l̂egulation) Amendment Bill, 1961

(12)  The High Court Judges (Conditions of Service) Amendment Bill,  1961.

(13)  The Deposit Insurance Corporation Bill, 1961

d4)  The Appropriation (No. |) r̂ill, 196K

(IS)  The Sugarcane Cess (Validation) Bill, 19̂1

(ii)  Bills passed by Bajya Sabha and laid on the Table

(1)  The Indian Standards Institution (Certification Marks) Amendment Pill, 
1961.

(2)  The Foreign Awards  (Recogfnition and l̂ n̂forcement) Bill, 1961-,̂

(iii)  Referred to Select Coiiuriittee,

The Representation of the People (Amendment) Bill, 1961.

(iv)  Referred to Joint Committee 

The Extradition Hill, 1961

(v)  Joint Coi.a..ittee  F̂ztensioii of time Tor̂ resentation of the I trport

Religious Trusts l̂ill, I960  Time furtlTer extendec' upto the last doy of thr 
nexl Session,

(vi)  Joint Comniittee -  AppoiBtirent of r..er.jbers

Shri Chandramani Lai Choudhry appointed to the Joint Comnnttee on l'p!i/;i«n 
Trus*'̂ Bill, I960 in the vacancy caused by the death of Shri Bholi 
Sardar.

(vii)  iieports of Select CoRjr.itlee presentedb

(1)  I'he Indian Ikilways  (Amendment) Bill, 196],

(2)  The Income-tax Rill,  1961,

(3)  The Representation of the People  (Amendment) BilL 1961-

(viii) Select Cmxmiittee *>  Evidence on Bills laid on the  lable

In.n • -r,  M P  ̂I

(9)  The Delhi Municipal Corporation (Amendment) Bill, 19̂ 1,



(ix)  Oil is passed:

Q) '̂lie Kiiadi and Village Industries Commission (Amendment) Bill, 1961.

(2)  "Hie Union Territories (Stamp and Court Fees Laws) Rill, 1%!

♦ (3)  The Minimum Wages (Amendment) Pill, 196], as passed by Rajya Sabha.

(4)  The Salt Cess (Amendment) Bill, 1961,

(5)  The Constitution (Tenth Amendment) Rill, 1961.

(6)  The Dadra and Nagar Haveli Dill, 1961.

•*(7)  1̂*® Income-tax Bill, 1961 • as reported by the Select Committee,

(8)  "Hie Indian Penal (Dode (Amendment) Bill, 1961.

(9)  The Newspaper (Price and Page) Continuance Bill, 1961.

(10 )  The Appropriation (No, 4) Bill, 1961

(11)  Represf̂-* ...lOn of the People (Amendment) Bill, 1961 as reported
by the Select Committee.

(12)  Indian Railways (Amendment) Bill. 1961, as reported by the Select
Committee,

(13)  "Hie Sugarcane Cess (Validation) Pill, 1961,

(14)  The Delhi Municipal Corporation (Amendment) Bill,  1961

(15)  "The Deposit Insurance Corporation Bill, 1961.

(x)  Bill retamed by Hajya Sabha with amendments reoommended by Rajya Sabha
and laid on the Table:

The Income-tax Bill, 1961.

(xi)  Bill returned by Rajya Sabha with amendments reoommended by Rajya Sabha -
Amendments agreed to'

Hie Income-tax Bill, 1961,

(xii)  Bills passed by Houses of Parliament and assented to by the President  —
laid on the Table.

(1)  The Orissa Appropriation (No. 2) Bill, 1961.

♦  I ok Sabha returned the Pill to Rajya Sabha with an amendment.

*•  Rajya Sabha returned the Pill recommendin®̂ certain amendments.



(2) The Medicinal and Toilet Preparations (Excise Duties) Amendment
Hill, 1961.

(3)  The Appropriation (No, 3) Bill, 1961.

(4) The Delhi Shops and Estabiishnients (Amendment) Bill, 196L

(5)  The Appropriation (Railways) No. 3 Bill, 1961.

(6)  'Hie Motor Transport Workers Bill, 196L

(7) The Essential Commodities (Amendment) Bill, 1961,

(8)  The Criminal Law (Amendm'fent) Bill, 1961.

(9) Tlie Coal Mines (Conservation and Safety) Amendment Bill, 1961.

(10)  The Advocates Bill, 196L

(11)  The Salar Jung Museum Bill, 1961

(12)  The Dowry Prohibition Bill, 1961.

(13)  'Hie Union Territories (Stamp and Ck)urt fees Laws) Bill, 196L

(14) The Salt Cess (Amendment) Bill, 1961.

B.  PRIVATE MEMBERS’ BILLS

(i)  Intiodttced;

())  The Represfatation of the People (Amendment) Bill, \9fil (Amendment 
of section 7) by Shri Surendra Mahanty.

S2)  The Representation of the People (Remo-  of Disqualifications) Bill,
19611961. by SbriKhnahwafit Rai.

(3)  The n̂̂itû OD (ĵ en̂ ent) Bill, 19611961 (Amendment of article 226)

S)  The Public Fmployment (Requirement as to Residence) Amendment
Bill, 19611961 (Amendment of section S) by Shri Laisram Achaw Sin̂

(ii)  Bills olroalated lor ellelUiig opinion thereon:

(1)  The Constitution (Aneodment) Bill, 1961, (Amendment of article 226)
by 9iri CR. Pnttabhi Ttoan*

(2)  The GoneUmtlon (Amendment) Bill, 19611961 (Amendment of article 226)
by Shri C.R. Narasinihan.



(iii)  Opinions on Bill  ''  laid on the Table:

Paper No, V to the Sikh T.urdwara Bill, 1958.

(iv)  Bill withdrawn;

1*he Fixation of Price of Food Grains Hill, 1959, by Shri jhulan Sinha

(v)  Bill  -  Debate adjourned:

The Sikh Gurdwaras Pill, 1958 by Sardar Amar Singh SaigaK

(vi)  Bill under consideration*

The Restoration of Placet  T.ongious Worship Pill. I960 by Shri Prakash 
Vir Shastri,

4,  Calling Attention °  Statements made/laid regarding notices under Rule 197

SI,
Subject

2

N ame of Member

3

Name of Minister 
and date of state 
ment.

4

(1)  Situation arising out of recent Shri S,M, Panerjee FIafiz Mohamined
floods in Kerala, Madras, Ibrahim
Mysore, Orissa and Poona, 7.8.1961

(2)  Reported failure of the Indian 
Airlines Corporation to pro 
vide accommodation for the 
personal  physicians to the 
President by their Patna- 
Delhi flight on the 20th July, 
1961.

r̂i A,M, Tariq Dr. P. Subbarayan 
1L8 1961

(3)  Strike b;̂ workers of Hindu 
Stan Shipyard Limited 
Visakhapatnani.

at
Shri S.M, lianerjee Shri Raj Bahadur 

148.1961

(4)  Block closures observed by
the Indian Jute Mills Associa 
tion owing to the scarcity of 
raw jute.

Shri Indrajit Gupta Shri Nityanand 
Kanungo

16̂.1961

(5)  Frequent break-down of power  Shri Harish Chandra  Hafiz Mohammed
supply in Delhi and the steps  *̂athur Ibrahim
taken to remedy the situation. 17.8.1961

(6)  Reported production of oil at  Shri Hem Barua 
Qfambay and Ankleshwar oil 
fidds.

Shri K.D. Malaviya 
22 8.1961



S7)  Doq2o6c f ';vcee f Wo6c
Po5gal c cho f vcd f y5 a 

y  oga 5g s 5c52a5so f
cho M56c  f .ohatlca-' 
c 5e

h  Pathac Ka h  8oha jha5ol 
Khanna

S)  9l 5g f o6 o5cal
houses in rXplomatic En­
clave and other residential 
colonies of Delhi due c 
heavy rain- fall 5 de e

Shri Ral Raj '̂ âdhok  Shri D.P. Karmarkar 
2424,88.19611961.

S) c2ac 5 a 65g 2c f 
fl 6 5 lcca Pao6hd

h  fsh26hwaqc Da  Dafz Mhammo 
ytah cu

2525̂4̂.19614̂.1961

S0)  nop co oach6 f 6ov#»5  h mac  Maf a  h  Pe1e aca
po656 5 olh D2o c Ahmo  d^
D 26o s llap6o a5 w5­
5g 5 fl o 52llah6e

S )  Wa a5c6 f a o6c 662o  
aga56c Ma6co naa 5gh 
a5 Yg a 2 aov a5 
cho f vommo5c86 p ls 
oga 5g cho o5c  f 
p lso 5c cho plaso6 f 
w 6hpe

h  Mahfv  nag  h  y al 9aha2 
ha6c
30ed

S )  Rop co op cac 5 f
at2c 700 M26lm6 f m cho 
6c sc6 f 'alpaad 

1 wg 5p a5 jaha  5 
A66am tv P lsoe

h  Ama AD Shri I'.N, Datar 
ee e

S3)  Roosc 5 f ohatlcac 5 
smpo56ac 5 slam6 f 
6plaso  po656 6occlo  
5 Jamm2 & ba6hm  caco-

h  y5 o J
Malh ca

h  >e!oha jha5 
Kha55a

 e

S )  As'lo5c c abca a  
safc ac S;a)S!2cca A p c 
5 d- e

h 5ac yya Pali 
sh2h2

d Pe 2ttaaa5 
de  J

S )  y og2la 62ppl f sal 
a5 lmo 6c 5o c cool 
Pla5c6 5 p vaco 6osc

h 1a56h  fha2sha acla wa a5 
5gh
7 el<Mh

S f)  Ass o5c6 5 .2 agahd 
K 625 a 1aafhd < ad 
nh 5aba  a5 Ractac 
m 5o6e

h  y5 a c <2pca  h   alc 1aa m 
M 6ha

ee e

S7)  Rosmmo5 ac 5 f cho 
!mpc ylii a5 A2 c

h mac  lla Pal- 
h5hc

h  n al Raha2
h»6c



� 3 4 

(IR) lloldinp; uf of North F a11tcm Shrim•i Ila Pal- Shri Jagjivan Ram 
Railway arrukbabad- dloadhri 8-9.19'i l
Shikohabad Passenger train 
at F arrukh a bad station on 
:Y..8.19'- I. 

( 19) Pro11os11I for rt'vi,-ion of Shri �rendran11th Shri I Alit :-.·arnyan 
plan allotment to fmisa Dwivr,li \'i :shra 
1n Third Hvc Year Plan. 8.9.19'il. 

(20) Proposed introrluctio11 of nPw Shri I aisran1 /\chaw Shri I al P11had11r 
i;.olitical Sf't uj' in th1· (Inion SinJ?h Shastri. 

erritories of -limachal A .Y. l9'i l. 
Pradesh, \•anipur nnd Tripura, 

(21) Allep;ed fai 'Jre of the 1 extilP Stiri C, 11. Shri K.C. Peddy 
f'-0mmission. ·,•s officr to Narasimhan R.9.19'il.
issue Dock-h.t.pection CE"ni· 
ficate to handloorr cloth 
worth rupees 20 lakhs for 
export from Tuticorin, 

(22) Appointment of a C'-on,mittee Shri M. [;. Thakore Sardar Swaran 
on the expon of scrap by the Sinp-h 
C-ovemment, 8.9 'i l 

(23) Policy re- the award of post Stirt P.K. C:aikwad Dr, K,l, Shrimali 
metric sdlolarships to A9.19'il. 
students belonging to 
Scheduled Castes, 

(24) Threatened strike of the Shrimati Renu Shri Humayun 
employees and research assis-- Oiakravanty Kabir 
tmts of the As�ciation for 8.9.19/lil. 
tbe cultivation of SciencP, 
Calcutta. 

( 25) Delay on the part of the Shri C:hanshyamlal Shri l al it /II aray an 
National Tribunal ( P.ank Oza. \lishra 
Ilsputes) in giving its 

8 .9, l9"i I award. 

(21>) Reponed suicide b{ a re- Shrimati Maimoon a Dr. K.L. Sbr imali 
-•di •11i11tant o the Sultan 8.9.19'il.
Delbi University, 

(27) Non-t"einatatement of over Shri lndrajit <:upta Shri Lal Bahadur 
300 dismissed employees Shastri. 
ad delay in ref'orin,r. 8.9. 19/il 
recognition of mJ.loyees• 
f'eder•ions and nions
tbat participated in July,. 
l9"i() strike. 

(28) lita•ion arising out of the Shri Otintammii Hafiz �lohamrned 
beavy flooda in Orisaa, Panigrahi Ibrahim 

fl.9.1961, 



No. of divisions held* 9

Financial Business:

Supplementary Demands for ̂ rants (f̂eneral)

s.  Diyisions;s.  Diyisions;

Subject Presented on  Discussed on Voted on

Supplementary Demands for 
f̂ ants in respect of the 
Pudĝet (General) for 1961" 

S2.

14.8.̂1  28.8.61
29.8.61
30.8.61

30.8.61

7. HALF AN HOUR DISCUSSION UNLEi: RULE 55.

Subject Name of Member Date

(1)  Bus-Train Collision at Madurai Shri K.T.K. Tangamani 31.8.61

(2)  International Tourist Con­
ferences

Sbri Indcr J, Malhotra 4.9.61

(3)  Fducation of Cirls and Shrinati.Tlenu Chakravartty 5.9.61

(4)  Pakistani nationals in India Shri Prakaf-'h Vir Shastri 6.9.61

(Ĉ)  Bonus Commission Shri K.T.K. 'I’anRBmani 7,9.61

B.  Discussion on matters of ur̂eut public importance uiiclcr Rule 193

*

>-

Subject Name of ̂’ember Date

1,  Production, distribution, 
export and price-fixation 
of Sûar.

Shri S.t\f. Ranerjee 9.8.1961 
10.8.1961

2.  lock closure observed by the 
Indian Jute Mills Association 
owing tsi scarcity of raw jute.

S||ri Indrajit Onpta 24.B.1961
25.8.1961



SubjectSubject Nome of Member aco

3.  Statement made by the Prime 
Minister regarding Punjabi 
Suba demand and fasts under 
taken by certain individualŝ

Shri Harish (Sandra 
Mathur

29.8.1961

9c  N*embers:

(i)  Oath or Affirmation

N an;e Constituency  State Date

1. Shri Ramesh Prasad Singh Aurangabad Bihar Fngiish 7.8.1961

2- Shri Oanpat Sahai Sultanpur U.P, Fnglish 7.8.1961

3, Shri Ananta Tripathi Sarma Chataipur Orissa English 7.8 1961

(ii)  losignatioD

Name Constituency  Stateii»uiuc:ii(.X resigna  announce

tion  ment in the 
House

1.  Shri Nibaran Chairtra 
Laskar

Cachar-Ke 
served - 
Scheduled 
Castes.

Assam  24.5̂ 1  7.8*61

2.  Shri T. Sanganna Koraput-
Bestorved
Ŝ eMed'
Tribes.

Orissa  21-6.61  7.8.61

3.  Shri Muhammed Khuda Murshida-
Bukhsh. bad

2S.8.61  30-8.61
Penpal

4*  r̂i Ajit Prasad Jain Saharanpur  U.P.  5.9.61  6.9.61



(iii)  Leaye of  Abscaoe

(a) Leave Oranted:

0

Si, No. Name Period for which leave grnted

(1) Shrimati I la Pal-choudhuri Sth March to 5th May, I9f̂l 
(Thirteenth Session)

(2) Shri Mandali Venkata Krishna Rao 14th Febniary to 7th April, 19<S1 
and 13th April to 5th May, 1961 
(Thirteenth ŝsion)

(3) ShriN.K. Sanghi t̂h March to 21st April, 1961 
'(̂irteenth Session)

(4) Shri Kansari Haider Uth March to 5th May, 1961. 
(Thirteenth Session)

(5) Shri L. Elayaperumal Mtth April to 5th May, 
(Thirteenth Session)

(6) Shri S.C. Ĉ oudhury 7lh August to 25th August, 1961 
(Fourteenth Session)

(7) Her Highness Maharani Vijaya 
Raje Scindia of Gwalior

7th August to 8th September, 1961 
(Fourteenth Session)

(8) Shri Balasaheb Salimke 7th August to 25th August, 1961 
(Fourteenth Session)

(9) Thakore Shri Fatehsinhji ^̂hodasar 7th August to 23rd August, 1961 
(Fourteenth Session)

(10) Shri fC. Ashanna 7th August to 31»t August, 1961 
(Fourteenth Session)

(11) Shri A. noraiswami Gounder 21st Aurast to 5th September, 
1961  (Fourteenth Session)

(12) Shri Kamal Naiayan Singh 7th Auffust to 8th September, 
1961 (Fourteenth Session)

10. (1)  MoUobk

Brief Subject KImnher Deciaion Member ^

•ion.  flonse*

(1) Report of the Unlversitir Grants  189 
Commission for the periA 
April 1959 - Mnrch. i%0.

55.S.1919«H  AA>pte«i



rrief Subject UnderUnder
Rule

Date of  Decision
Member  discus  of the

sion  House.

(2)  Report of the Ĉommissioner 
for Scheduled Castes and 
Scheduled Tribes for the 
year 19S9-̂ 0.

1B9  vShrimati  R.R.̂1  Adopted
Violet Alva

(3)  r̂eport of the Aliparh 
Muslim University 
Enquiry Committee,

18Q  Shri Prakash 11,R«S1 
Vir Shastri

Adopted

(4)  International situation 342  r̂i Jawahar-
lal Nehru  17,8.̂1

A substitute 
motion moved 
by Shri V,S, 
Naldurbar 
adoptee.

(5)  Report of the Department 
of Atomic Fnergy for the 
year 19<S0-61-

1«9 Oiwan 19.8.̂ 1  Adopted
Chand Sharnia

(̂)  Third Five Year Plan 342 r̂i Jawahar- 21.8.61 
lal Nehru 22.8.61

23.8.61
24.8.61

A substitute 
motion adspr̂ 
8̂by Shri 
C,R. Narasim- 
han adopted.

<(7)  Statement on the flood 
situation in the country.

342  Shri Narzan 28.8.61 
Canesh wjray

*(8)  Flood-control line capa­
city of Hirakud Dam.

342  Shri Chinta-  28.8.61 
mani Pani-  30.8.61 
grahi

(9)  Report of Second Enquiry 
on Agricultural I abour 
in India.

189  ShriN.R.',:.  31,8.61  Adopted 
Ŝyamy

♦(10)  Production and supply of 342  Shri Ram  7.9.61 
coal in the country. Krishan

Tupta

♦(II)  Report of National Coal 
Development Corporation 
Ltd. for 1959-60.

189 Shri T.E. 
Vittal Rao

7,9.61 Adopted

(12)  Decision of the U.K. 
^vt. to join the 
Eluropean Common 
market.

342 Shri N.C.
Kasliwal

ft.9.61

* Tlscussed together.



îi)  Niotions for Modification of Suinlory Rules and Orders

Brief subject Member "thrSoSse

Modification of Mineral  Shri Vidya Charan 
Concession Pules> Shukla

.̂9.1961  Withdrawn by leave 
of the House,

(iii)  \»otions of No-confidence

Brief subject Member Date Decision of 
the House,

Motion of No confidence  Shri Praj Paj Singh  31.8. 
in the Ministry of Shri 
JawaharlaJ Nehru,

I eave of the Îoiisr 
to move the motion 
not granted.

11, Obituary references:

Name and particulars Date on which 
reference made

1,  Sardar Pal dev Singh, Sitting Member of Second 
I ok Sabha>

7.8.̂1

2.  Shri Bholi Sardar, Sitting Member of Second 
Lok Sabha-

7.8.61

3.  Shri Bimal Comar Ohose, Sitting ̂!ember of
Second I ok Sabha,

7.8.61

4̂  Shri Bijoy ('handra Has, Member of First T ok 
Sabha,

7.8.61

5,  Shri Purushottamdas Thakurdas, Member of 
former Central l.egislative Assembly,

7.8.61

Dr. Inkonsliba Ao, Chainnan of the Interim 
Council Of Nagaland.

25.R.61

12.  Papers laid on the Table by CoTCffmaest  379



13.  Pelilions:

e

Presented by Members:  j

Qaesiioa of Privilege

Prief subject Name of \i«;niber
Date on which 
motion moved/ 
discussed,

Decision of 
th e House.

Casting reflections on  Shri Khushwaqt Pai 
a Member in a despatch 
published in Blitz 
dated IS. 4.19̂ 1.

13th Heport of 
the ("'Ommittee 
of Privileges 
discussed on 
the 18th and 
19th August 
and adopted by 
the House on 
the 19th 
August, 19̂1.

Shri H.K.
Karanjia P'di 
tor, nlitz, was 
reprimanded 
by the Speaker 
on the 29th 
August,

15.  Questions answered:

(1) Starred 134̂

(2)  Un starred 3849

(3)  Sliort Notice 9

1̂. Resolutions:

Private Members* Îesolutions

SK C u- . 
No, îbject Member

Date of
discussion

Decision of 
the House,

(1)  Individual income Shri Kalika Singh 28.4̂ 1 

11.8.̂ 1
Withdrawn by 
leave of the 
House.

(2)  P®*' on employment of 
retired Covemment 
servants.

Shri Arjun Singh 
Bhadauria

ii,8.<;i
25.8.̂1

Negatived

(3)  Price of raw jute Shri Indrajit ̂-upta 2S.8.<S1 Negatived



1414

SKNo:. Subject Member Pate of 
discussion

Decision of 
the House

(4)  Extension of Contributory 
Health Service Scheme

Dr, K.B. Menon ZS.8.61
8.9.61

\̂ithdrawn 
by leave 
of the 
House,

(5)  Ashes of Nelaji Subhas 
Chandra Pose:.

Serdar Iqbal Singh 8.9.61 Discussion 
not con­
cluded.

I

17 ̂ Statements by Ministers'  • .

Sh No. Subject Name 0f Minister Date

(1)  Foreign Exchange situation

(2)  Correction of reply to a supplementary 
on S.O, 1S78 regarclinff co-ordination 
Committee on Physicm Education, 
Recreation and youth welfare.

Shri Morarji Desai 7.3 I9f)i

Dr. K.L. Shrimali  ' 7.8.1%1

(3)  riovernment business for the week 
commencing the l4th August, 19̂1.

(4)  U.K.’s decision to negotiate
for entry into the European Eco­
nomic Community and the likely 
effect on India’s trade.

Shri Satya Narayan Sinha  11.8.1961, 

Siri Morarji Desai ll>8 19M

(5)  Arrangement between the Oil
and Natural Has Commission and 
the French Petroleum Institute 
for petroleum exploration in 
Jaisalmer area in Rajasthan.

Shri K.D. Malaviya 11.8.IP'S!

(6)  Covt. Business for the week com­
mencing 21.8 61.

Shri  Satya Narayan  19.3.1‘>̂1
Sinha

(7)  Correction of reolies given on 
16.8.61 to supplementaries on 
&0» '̂26 re  trial of Col. 
Bhattacharjee in Pakistan.

(8)  Reported failure of the Indian 
Airlines Corporation to provide 
accommodation for the personal 
physlci«is to the President by 
their Patna-Delhi flight on 
20.7.1961.

Shrimati Lakshmi N. 
Menon

Dr. P. Subbarayan 2424.8.19618.1961



((

Si, No, Subjeci anie of Minister Date

(9)  Government business for the week 
commencing 2R.8.61

Shri Satya Narayan Sinha 2S.8.1961

(10)  Prime Minister's talks with 
Sant Fateh Sinph,

Shri Jawaharlal Nehru 28.8.19̂1

(11)  Negotiations with F.N.i. concern­
ing petroleum projects.

Shri K.D, Malaviya 29.8.19̂ 1

(12)  '̂overnment business for the week 
commencing 4,9, iQfil

(13) Coal position in the countrŷ

Shri Satya Narayan Sinha 

Sardar Swaran Singh

K9.19̂ 1

7.9„1961

>0'
(li)  Collapse of a bridf̂ over river 

Teesta in Sikkim
Shri Kotha liaghuramiah R.9.1961

18. Slatcncat by McmW:

Subject Name of Vember Date

Certain matters arising out of the speech 
of the Minister of Labour and Fmployn'ent 
and Planning during discussion on the 
motions re. conclusions of the Indian 
Labour conference:,

Shri S.M, Banerjee 8.9.1961

490-LS-RF-9.iO.‘;1/20.




